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onfy at Bombay and Aurnngabad in 
as Maharashtra. 

(b) IT DC provides following facili-
ties at these two places to attract 
tourists: 

Bombay - Duty Frl"e Shopr;; in the 
Dt"parture and Arr;val 
lounges of Bomb~y Air-
port and Transport Unit, 

Auranrabad- A 88-room 3-~1;:1r hotel, 
Tr~nC\nort lTdt Rno a 
Restaurant at Auranga-
bad Airpol t. 

Forest Loss due fo Hydro Electri c 
dams in Maharashtra Andhra Pradesh 

and ~1adhya Pradesh 

3404. SHRl. SHANTAI{AM POT. 
DUKHE : Will the PRIME MJNISTER 
be plca~cd to ~ talc : 

(a) the forest coveT loss in H{'etar('~ 

in tht" I nchempalli and Bhopa Ira tnam 
proposed Hydro·cll etrie dams in 
Mahara"lhtra, Andhra PI adcsh and 
Madhya Prldesh SIs Ie-wi 'C ; 

(b) the total tribal population 
affected State-wise: 

(c) the details of the efforts to 
rehabilitat" the tribal popu1ation ; 

(d) the loss of wi Idl i fe in these 
projects; and 

(e) the measures taken to prevent 
the loss? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRI BIR SEN): 
(a) No such proposal bas been 
received for consideration under the 
Fore&t (Conservation) Act, 1980, so 
far. 

(b) to (e) Do not arise, 

SCilemf'8 to Penalise or take over the 
Holel. which have -not beeD Co .. P .... I 

within the Prescribe d time Uait 

3405. SHRI ANANDA PATHAK: 
Will the Minister of TOURISM AND 
CIYJL A VIATION be pleased to refer 
to the reply given to Unstarred Question 
No. 2880 on 10 August, 1984 regardinl 
construction of hotels through Gov.ern-
ment assistance and state: 

(a) whC'th':r there are any rule. 
under the Government's approved 
scheme to penalise or to take over the 
holell) \\ hlch ha vc not been completed 
in the prescdbed time limit aHowed to 
them; 

(b) if so, the details thereof; 

(c) the names of the parties against 
,"hom the action has been taken so far; 
and 

(d) if not, the reasons therefor? 

THE M1NISTfR OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI ASHOK GEHLOT): 
(U) No, Sir. 

(b) Does not arise. 

(C) No action has been taken 
aganlst any party. 

(d) The Department of Tourism 
accords approval to hotels at the project 
'ItJge subject to their complyjng with 
certain regulatory conditionq. Failute 
to comply With these conditions can load 
to withdrawal of approval. There is 
no prOVISIOn in the conditions of 
approval to take over such defsuJtina 
hotels. 

Uniformity in upper age Ihnft for 
Recruitment in Central aad St .... 

Government Services 

3406. SHRI JITENDRA PRASADA: 
Will the PRJ ME MINISTER be pleased 
to state: 

(a) whether upper age limit for 
recruitment to services varies MJtn 




